IN THE SUPREME COURT OF | NDI A
CIVIL APPELLATE JURI SDI CTI ON

ClVIL APPEAL NO. 3173 CF 2011
(Arising out of SLP(C) No.27071/2010)

KUNAL SAHA Appel | ant (s)
: VERSUS
SUKUMAR MUKHERJEE AND ORS. Respondent (s)
ORDER

Leave granted.

Vide its judgnent dated August 7, 2009,
delivered in Crimnal Appeal Nos.1191-1194 of 2005,
this Court directed as under:

“We further direct that if any foreign
experts are to be examned it shall be done
only through video conferencing and at the

cost of respondents.”

M. Kri shnamani , | earned  senior counsel
appearing on behalf of the appellant submts that he
Wi shes to examne only two experts, nanely, Prof.
John Broughton and Prof. John F. Burke, Econom sts.
However, he has given up two other experts.
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Learned counsel for the respondents submts
that to avoid unnecessary expenses, the appellant
may be permtted to examne these two experts on
I nternet conferencing instead of video conferencing.
We order accordingly.

M . Kri shnamani , | ear ned seni or counsel
undertakes to bear the expenses for exam nation of

these experts by internet conferencing.

M. Krishnamani further submts that he would
ascertain the convenience of the experts and after
fixing up the date and tine of these experts for
exam nation and cross-exam nation through internet
conferencing, he would intimate the parties wthin
two weeks. The internet conferencing would be
conducted in the presence of M. RS Chhabra -
former Joint Registrar, Delhi H gh Court, (Add: A-8,
Shekhar Apartnent, WMyur Vihar, Phase | Extension,
Del hi, Ph: 22743713, 9868806561) for which he shall
be paid Rs.25,000/- by the appellant. A short report
be submtted by M. Chhabra to the National

Conm ssi on.



Let the entire process be conpleted wthin
f our weeks from today. After t he I nt er net
conferencing is conplete, we request the National
Consuner Disputes Redressal Comm ssion to decide the
case as expeditiously as possible.

Wth these observations and directions this
appeal is disposed of.

A copy of this order be sent to M. Chhabra

forthwth.

( DEEPAK VERMA)

New Del hi ;
April 7, 2011.



